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SHRI K. GOPAL : This is a_very
culoas attitals <owa by the Home
Muaister. Tie w* nrandum was given
three  moaths  ago and yet nothing
has breq dons abont it. 1 do not want to
add to what Mr. Stephen has said. In
virw of the Governinent’s callous attitudle,
we are forced to walk out,

Shri C. M. Suphen and Shri K. Gopal and
some other memberc them left the Houw.

13.21 hrs.

PUBLIC ACCOUNTS COMMITTEL

HuNDRED AND SeVENTRPNTIH Reror1

SHRI P, V, NARASIMHA RAO
(Haoamkonda) : I bsg to  present the
Hiidred ani seventeenth Report of the
Public Accounts Clommuttce on action
taken by Gover ton the rec da-
tions coitainet 1n their Twenty-fourth,
Report on Raiilwavy Expenditure.

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IM-
PORTANCE —contd.

REPORTED SERIOUS SITUATION ARISING

OUT OF DEMOLITION OF CHURCHES, ETC.

BY THE AUTHORITIFS I[N ARUNACHAL
PRADESH—conld.

SHRI H. M. PATFL : May I be pei-
mitted to sy this in view of the remarks
that M-, Stechen, Leader of the Opposi-
tion, made ay he staged the wa'k-out?
As he led the walk-out, he made a very
serious charge. He has said that the
peraccution of the minorities has started.
Ha+ has s1id this on the basis of this Call
Attention. The Call Attention related
to drawing attention to the reported demo-
lition of churches and other properties in
Aryaachal Pradesh. A categorical state-
m=nt way myde saying that there was no
trath whatsoever in this charge. St
on that the whole tissue of lies have been
built to say that it proves that there is
persecation of minorities. He hay said
this ndiding ‘inspite of our request that the
Home Mmister should give an ay
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surance that the minorities® rights will
be respected’. That assurance was given,
not once but several times. S5till they
continued to say that this had not been
given. T wish to put on record that this
is entirely politically motivated and that
there is no turth whatsoever in this sug-
gestion that there has been any question
of persecution of minorities.

MR. DEPUTY-SPEAKFR : M.
Satyendra Narayan Sinha.
(Interruptions)*

MR. DEPUTY-SPEAKER: Nothing
will go on record except Mr. Satyendia
Naravan Sinha.

(Intrrruptions)®

13.24 brs.
ESTIMATES COMMITTEE

TWENTY-RIGHT ReroRT

SHRI SATYENDRA NARAYAN
SINHA (Aurangabad) : Sir, 1 beg to
present the Twenty-eighth Report (Hindi
and English versions) of the Estimatts
Committee on the Ministrv of Finance
(Department of Revenue)—Central Ex-
cise,

COMMITTEE ON PUBLIC
UNDERTAKINGS

TWENTY-THIRD RarorT

SHRI JYOTIRMOY BOSU (Dis
mond Harbour) : Sir.1beg to present the
Twenty-third Report of the Committer
on Public Undertakings on action taken
by Government on the recommendations
contained in the Sixth Report of the
Committee on Galloping Rise in Foreipn
Tours and Costs thereof undertaken by
Officials of the Public Underwakings.

Sir....

MR. DEPUTY-SPEAKER: No.
Nothing more will go on record. Matters
under Rule 377.

(Interruptions)*
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**Not recorded



